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some pockets and foci in the problem 
area,. 

(d) No. It is not necessary. 

(e) This is primarily a matter for 
the State Governments. Their parti-
cular attention to this problem was 
drawn in May, 1959 and from the re-
plies received so far, it is observed 
that most of the State Governments 
and Union Territories would be in a 
position to utilise the services of the 
staff rendered surplus when the 
National Malaria Eradication Pro-
gramme is completed. 

Birfurcatioll of R.M.S. Alldhra 

142. Shri Yallamanda Reddy: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) whether there is any propilsal 
for bifurcation of R.M.S. 'Y' Division 
in Andhra Circle (Posts and Tele-
graphs); 

(b) if so, when; and 

(e) whether it is a fact that the 
headquarters of the proposed new divi-
sIon is going to be located outside the 
State of Andhra Pradesh? 

The Deputy Minister In the Mini8-
try of Transport and CommunleatloD8 
(Shrl Bhagavati): (al to (c). There 
was a proposal to bifurcate the RMS 
'Y' Division in Andhra Circle, but it 
has been decided not to do SQ. 

Fruits and Vecetables 

143. Shri YalIamanda Reddy: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) whether there is any proposal 
to undertake marketing survey to 
assess the availability of fruits and 
vegetables grown in the country; and 

(b) if so, when it will be com-
pleted? 

The Minister of State in the Minis-
istry of Food and Agriculture (Dr. 
Ram Subhag Singh): (a) Yes. A 
scheme to survey the acreage and 

production of fresh fruits and vege-
tables suitable for canning and pro-
cessing in the country has been 
undertaken by the Directorate of 
Marketing and Inspection with e1!ect 
from 1st April, 1962. 

(b) The scheme has been sanc-
tioned upto 31st March, 1963, and the 
report is eA)ected to be completed by 
this date. 

Scales of Pay of Railway Assistant 
Surgeons 

144. Shrj Yashpal Singh: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that All 
India Railway Medical Association 
has urged to bring the grades of the 
Assistant Surgeo!1lS Gr. I on par with 
those of Central Health Services; and 

(b) if so, the decision taken in 
this regard? 

The Deputy Minister in the Minis-
try Of Railways (Shrj S. V. Rama-
swamy): (a) and (b). Representations 
were received from various sources 
viz. Railway Doctors, Indian Medical 
Association, All India Railway Assis-
tant Surgeons Association, etc. urging 
that the scales of pay, prospects of 
promotion and status of Doctors 
should be improved So as to bring 
them on par with the staff of the 
Contributory Health Service Scheme. 
These representations were examined 
and the following decisions were 
taken:-

(1) The authorised scale of pay 
of Rs. 335-20-475-25-575-EB-25-650 
allotted earlier provisionally to 
Assistant Surgeons should be treat-
ed as final. 

(2) Private practice by Assistant 
Surgeons should be restricted to 
(i) families of the Railway em-
ployees drawing pay of Rs. 150 per 
month and over at their residence; 
(ii) passengers who take ill while 
on travel and (iii) outsiders who 
may be admitted as indoor patients 
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or for surgical treatment in Rail-
way Hospitals. 

(3) A restricted non· practising 
allowance on the followin;g scale 
should be granted to Assistant Sur-
geons:-

(a) Specialists lil< Anaesthe-
tists, Radiologists, D~h tists, etc. 
who by the very natr;.re of their 
profession are not likely to have 
any general practice: 

(i) Rs. 75 per month for 
those drawing upto and in-
clusive of Rs. 500 per month. 

(ii) Rs. 100 per month for 
those drawing pay above Rs. 
500 per month. 

(b) Other Assistant Surgeons. 

(i) Rs. 125 per month for 
thoSe drawing pay upto and 
inclusive of Rs. 500 per month. 

(ii) Rs. 100 per month for 
those drawing pay above Rs. 
500 per month. 

(4) Assistant Surgeons after 5 
years service shall hold the honor-
ary gazetted rank and shall be en-
titled to the usual privileges grant-
ed to gazetted officers in matters 
such as passes, allotment of quart-
ers etc. 

(5) The cadre of Assistant Medi-
cal Officers should be reviewed to 
improve the promotion prospects of 
Assistant Surgeons. 
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Thefts of Copper Wire 

141. Shri Hem Raj: Will the Min-
ister of Transport and Communi-
catioDS be pleased to state: 

(a) the number of cases of thefts 
of copper wires in the different Postal 
and Telegraph Divisions of the coun-
try, Division-wiSe in 1962 upto the 
end of July; 

(b) the estimated cost of the wires 
stolen; 

(0) whether it is a fact that the 
theft cases are on the increase; 

(d) if so, the reasons therefor; and 

(e) the steps taken to check it? 

The Deputy Minister in the Minis-
try Of Transport and Communications 
(Shri Bhagavati): (a} and (b). Infor-
mation is bein~ collected and will be 
placed on the Table of the Sabha. 

(e) During 1961-62, there was an 
ilxrease in some areas but reduction 
in otbers. 

(d) This is an essentially a Law 
and Order problem. The thefts are 
brought to the notice of the respective 
State Governments. 

(e) The following steps have been 
taken: 

1. Close liaison by Circle autho-
rities with State Police autho-
rities to apprehend the culprits. 

2. Increase of liability to punish-
ment for the offence. 

3. Replacement of copper wire by 
copper-weld wire in theft 
a1!ected areas. 




